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There shall be Special Bench al Mumbai on 14.3 2019 & 153.2019 to attend the mailerslisted before Slm Bhaskam Panlula Muhan. Member (Judiual) and 51m V. Nullasenapathy.Member ('1 echnlcul) 111: Special Bench shall ccmpnse of:
SE ' Bench atNCLT Mnmhai
1 11 M. K fihlawal, Member (Judicial)
2 Shri v Nanusmpamy. Member (Technical)

51111 M. K. Shrawal. Member (Judicual) shall first take up the matters ofthe Special Benchand then nltend the mating uflheir own Single Bench.
Flue Conslirulion ol'Bench as per section 419(3):)f1he Companies Act. 2013
1111: is in mammalian ol'Order ofeven number daied 5.3 20111 For 14.3.2019 31 15.3.2019only
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Chennai,’Ahmedabad/Allalmbad/Bengalurn/ChandigarhlGuwahali/Ilydembad.PS Io Juml Secrelax), (Sh Uyaneshunr Kumar Slngh)Mlnlsll’y 1)fCorpomle Affairs, New Delhi.NCLl web sue/Mince Board
l'he Inslilum 111'C11arlcmllAccounlanls of India, ITO, Nev. Delhi
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